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HIGH COURT OF JAMMU & I<ASHIV!IR I'D LADAKH 
(Office of the Registrar General at Ja 

ORDER 

No. 1584 of 2022/RG/NG Dated: 24 1 -2022 

Consequent upon the approval of the Hon'ble I ief Justice to the 

recommendations of the Hon'ble Committee for ppointment and 

Promotion of Officials/Officers of the High Court Staff he promotions of 

the following Officers/Officials of the Administration adre, are hereby 

effected: 

1. Shri Aftab Ahmad Chouhan, Joint Registrar (A r .) is temporarily 

promoted as Additional Registrar (Adm.) in he pay Level-13 

{123100-215900) against the post fallen vacant duet the retirement of 

Shri Sansar Chand. 

2. Shri Shankar Dass, Deputy Registrar (Adm.) is temp rarily promoted as 

Joint Registrar (Adm.) in the pay Level-12 {78800-2 200) in relaxation 

of qualification, against the post available du to promotion of 

Shri Aftab Ahmad Chouhan. 

3. · S. Trilok Singh, Assistant Registrar-!, is temporarily 1 omoted as Deputy 

Registrar (Adm.) in the pay Level-11 {67700-20870 ) against the post 

fallen vacant due to retirement of Shri Shabir Ah ad Baqal, Deputy 

Registrar(Adm.) 

4. Shri Jatinder Singh, Assistant Registrar-!, is tempo arily promoted as 

Deputy Registrar (Adm .) in the pay Level-11 {67700- 08700) against the 

,POSt available due to promotion of Shri Shankar Dass. 

5. S/Shri Ashok l<umar and Ajmer Singh, Assista Registrar-11, are 

temporarily promoted as Assistant Registra I in the pay 

Levei-8A {50700-160600) against the posts availabl due to promotion 

of S/Shri S. Trilok Singh and Jatinder Singh, respectiv ly. 

6. S/Shri Syed Guizar Ahmad and Mrs. Anuraclha Shar 1a, Section Officer·, 

are temporarily promoted as Assistant Regist ar-11 in the pay 

Level-8 {47600-151100) against the posts available d e to promotion of 

S/Shri Ashok l<umar and Ajmer Singh. 

7. S/Shri Bhawani Prasad, Court Officer and Ms. Tah ra Parveen, Head 

Assistant, are temporarily promoted as Section Officers in the pay 

Level-7 {44900-142400) against the posts available d re to promotion of 

S/Shri Syed Guizar Ahmad and Mrs. AnuradhCJ Sharmc. 
8. Shri Ravi l<umar, Head Assistant, is temporarily p ornoted as Court 

Officer in the pay Levei-6E {35900-113500) aga st the available 

vacancy. 



9. Ms. Nighat Nasreen, Head Assistant, is temporaril romoted as Court 

Officer in the pay Levei-6E (35900-113500} again t the post available 

due to promotion of Shri Bhawani Prasad. 

10. S/Shri Kaisar Ahmad Mir, Salim Rashid Rather Sheikh Dawood, 

Senior Assistants ~re temporarily promoted as 

Levei-6B (35600-112800} against the posts ava lc ble due to the 

promotion of S/Shri Tahira Parveen, Ravi Kumar an I ighat Nasreen as 

Section Officer and Courts Officers, respectively. 

BesidB\ this, the representations filed by S/SI 1 i S. Trilok Singh, 

Assistant Registrar-! and Ms. Tasleema Jan, Assista · Registrar-!! and 

Shri Baljit Kumar, Section Officer are hereby rejecte being devoid of 

merit. 

By order. 

Note: All promotes shall cpntinue to work at tl 
of postings. The adjustment/transfer orde 
Gazetted staff shall be made shortly. The furt 
Non-Gazetted staff shall be made by the res 
Judicia/s in due course. 
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(Sanjeev Gupta) 

Registrar( eneral 

No: 41009-28 of 2022/RG/NG Dated: 24-11-2022 
Copy to:-
1. Principal Secretary to Hon'ble the Chief Justice for information of His Lo dship 
2. Registrar Vigilance, High Court of Jammu & Kashmir and Ladakh, Jammu 
3. yirector, J&J< Judicial Academy, Janipur, Jammu/ 
~ Registrar Judicial, High Court Wing, Jammu/Srinagar. 

5. Registrar {Administration/Recruitment), High Court Main Wing, Jammu 
6. Additional Registrar (Administration) High Court Main Wing, Jammu 

7. Secretary to Hon'ble Mr. Justice _____________ 
111 
___ _ 

..... for information of His Lordship. 
8. Director Finance, High Court of J&l< and Ladakh 

..... for information. 
9. Central Project Coordinator, e-Courts, High Court of J&l< and Ladakh, Ja 1 u 
10. Accounts Officer, High Court Wing, Jammu/Srinagar 
11. lncharge Library, High Court Wing, Jammu/Srinagar for keeping up of the rec rd of the same. 

12. S/Shri ______________________ f r compliance. 

13. Order Book. 


